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will help us pioinote self-rcliancc pro­
grammes which the Minister of Planning and 
others in the Government want to achieve 
during the next Five Year Plan period.

SHRl YESHWANTRAO CHAVAN: As
far as the consortium commitments are con­
cerned, normally some pledges are made in 
the course o( the discussions but ultimately 
when it comes to disl)ursements or sanctions 
it is done in a bilateral manner at Govern­
ment level; certain agreements are reached. 
Of course the other part of the question re­
fers to our general strategy on taking foreign 
aid. We have explained Jt before; our idea 
is to see that our net aid reaches zero at 
the end of the Fifth Plan and it is on that 
basis that we will be proceeding this year.
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THE MINISTER OF TOUftlSM AND 
CIVIL AVIATION (DR. KARAN SINGH): 
(•) and (b). The U.S., Civil Aeronautics 
IkMird has alleged that Air India infringed 
in certain ticketing regulations and wrongly 
agreed to pay some extra commission to a 
iriv< ‘ ' '
gers

;1 affency i 
to By Air India, The complaint itself.

however, indicates that this extra commis­
sion was not in fact paid.

(c) The information is not available.
(d) Air India is preparing its reply to the

complaint and its stand is that it has not
violated the Federal Aviation Act.
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SHRI PRABODH CHANDRA; Since the 
hon. Minister has just now stated tliat the 
Air India is now making its defence, was 
it not very discourteous on the part of the 
Association to go to the Press and vilify 
Air India’s great service when the case has 
not been finalised by the competent Court?

DR. KARAN SINGH: I do not know who 
went to the Press actually. But, indeed this 
is one of the occupational hazards. When 
the case is pending and when someone goes 
to the press. 1 must, in order to set the re­
cord straight, say here that Air India has 
got a very good image in the world.
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